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6. Ganj Dundwara 
7. Hamirpur 
8. Jahanabad 
9. Kora 

10. Nakur 
11. Piswah 
12. PoJwayan 
13. P'nhana 
14. R' ,J 

IS. Sadaoad 
16. Sidhauli. 

U. P.'s Requirement for Sugw 

5151. SHRI K. N PANDEY: Will the 
Minister of FOOD AND AGRICULTURE 
I e pleased to state: 

(a) the quantity of sugar demanded by 
Ihe U. P. Government from the Central 
Government for the months of June, July, 
August. September. O:'o:-u and November. 
1968 and the quota fixed by the Central 
Government for the said rr.onths for U. P.; 
and 

(b) the total quantity of sugar actually 
supplied b) the Central Government during 
the said months ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 

COMMUNITY DEVELOPMENT AND COOP-
ERATION (SHRI ANNASAHlB SHINDE): 
(a) and (b). The Ullar Pradesh Govern-
ment asked in August, 1968 for It monthly 
quota of 21,000 tonnes of levy sultar as 
against its monthly quota of 10,603 tonnes. 
This could not be agreed to on account of 
limited availability of levy sugar. The 
quantities of sugar allotted to Uttar Pradesh 
during the months of June to November, 
1968 are al under :-

June, 1968 
July, 1968 
August, 1968 
September, 1968 
October, 1968 
November, 1968 

(TonMS) 
10,739 <a> 
10,73!! <a) 
17,719.4 (b) 
10,73!! <a> 
10,739 (a> 
10,739 (a> 

<a> IDcludes 1311 --.. for aun-t 10 
phamI&c:euIicaJ IIIIiU. 

(b) Includel 6,980.4 tonne. for festivall 
and 136 tonnes for allotment to pharmace-
utical units. 

Change of Location of KaadJa Fertill_ 
Project 

5152. SHRI D. N. PATODIA: Will 
Ihe Minister of FOOD AND AGRICUL-
TURE be pleased to state: 

(a) whether it is a fact that a decision has' 
heen taken to locale the fertilizer projeci at 
Ahmedabad instead of at Kandla ; 

(b) whether the above decision haa 
sprouted from the facl that it has now been 
found that thcre will nol be enough Daptha 
for the unit and the faclory will have to be 
based on refinery gas; and 

(c) if so, how Ihe above decision will 
affect the "rogress of olher fertilizer facto-
ries which are proposed to be based on 
naphta ? 

THE MINlSTER OF STATE IN THB 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATlON (SHRI M. S. GURUPA-
DASWAMY) (a) to (c). Lately, Ihere have 
been indications that nalural gas from Kaloll 
Nawagam areas which could profitably be 
used for the manufacture fertilisers P 
available. The question whether the 
proposed fertiliser plant at Kandla sbould 
be based on nap.ha or natural gas and 
.. hether a part of the project lhould bo 
shifted nearer to tbe gas field. il under 
examination. 
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